GOVERNMENT OF INDIA
MINISTRY OF RURAL DEVELOPMENT
DEPARTMENT OF RURAL DEVELOPMENT

RAJYA SABHA
UNSTARRED QUESTION NO. 2219
TO BE ANSWERED ON 06/08/2021

E-TRANSFER OF MGNREGA WAGES
2219 PROF. MANOJ KUMAR JHA:
Will the Minister of RURAL DEVELOPMENT be pleased to state:

(a) the status of the project to implement the e-transfer of MGNREGA wages;

(b) how the Ministry intends to e-transfer wages to MGNREGA workers who do not
hold any active bank/post-office account;

(©) whether any problems are being faced by the Ministry in its implementation;

(d) if so, the details thereof; and

(e) whether Government is planning to increase the number of mandays as well as
enhance the wages?

ANSWER
MINISTER OF STATE IN THE MINISTRY OF RURAL DEVELOPMENT
(SADHVI NIRANJAN JYOTI)

(a) to (d): “The e-transfer of fund payment system is implemented in all over the India
except 4 TAP districts of Chhattisgarh and 42 blocks of Manipur State where the cash payment
system is going on with the permission of Government of India. In this e-transfer system, the
payment is getting credited in to the Bank/Post office account of the beneficiary directly. At
present 99.7 per cent payment is made through e-transfer”.

(e):  Mahatma Gandhi NREG Act, 2005 is to provide at least 100 days of wage employment in
a financial year to every rural household whose adult member volunteers to do unskilled manual
work. State can provide additional mandays of work over and above of 100 days from its own
resources. An additional 50 days of wage employment is provided over and above 100 days in
the notified drought affected areas or natural calamity areas in the country on recommendation of
the Ministry of Agriculture and Farmers Welfare. At present, there is no plan to increase days of
work under Mahatma Gandhi NREGA.

As per section 6(1) of Mahatma Gandhi National Rural Employment Guarantee Act,
2005 (Mahatma Gandhi NREGA), the Central Government may, by notification, specify the
wage rate for its beneficiaries. Accordingly, the Ministry of Rural Development notifies
Mahatma Gandhi NREGA wage rate every year for States/UTs. To compensate the Mahatma
Gandhi NREGA workers against inflation, the Ministry of Rural Development revises the wage
rate every year based on change in Consumer Price Index for Agricultural Labour (CPI-AL).
The wage rate is made applicable from 1* April of each Financial Year.
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